OFFICE OF THE CHAIRMAN, DLSA, JHARSUGUDA
CORRIGENDUM ADVERTISEMENT

Dated the 047" day of August, 2016

Applications in the prescribed format are invited fom the desirous candidates for
recruitment to the posts of Jr. Clerk of District Legal Services Authonty (DLSA) /r. Clerk-cum -
Typist of Taluk Legal Services Commitiea (TLSC). Such appointment shall be govemed by the
provisions of Odisha Group-C and Group-D posts {Contractual Appointment} Rules, 2013,

Since the posts of Ir. Cleck in DLSA and Jr. Clerk-cum-Typist in TLSC are identical
for all practical purposes, the candidates are required to submit only one application. The candidates
shall be seiected for appointment on the basis of their position in the commor merit list and may be
posted either as Jr, Clerk of DLSA or Jr, Cledk<um-Typist of TLSC fuactioning under the tertitorial
Jurisdiction of DLEA, Jharsuguda as per decision of the Appointing Authority.

The decision of the District Judge-cum-Chairman, District Legal Services Authority
(DLSA), Jharsuguda as to the result of the Examination shall be final and in no case, shall liable to be
challenged. The authority reserves the right to cancel the recruitment process at any time without any
pricr notige,

CATEGORY WISE VACANCY POSITION:

Name of the Fost UR SERC 5C ST Total Seale of pay
Jr.Clerk, DLSAS 01 0o L] () 01 Rs 5200/- +
Jr. Clerk -cum- Crezade Pay
Typist, TLSC Ra.1900/-

NOTE :
1. The number of posts as indicated above may increase or decrease.

2. Reservation in respect of women, Physically Handicapped persons/Ex-Service-men/Sports
persons shall be es per applicable Rules.

ELIGIBILITIES OF THE CANDIDATES:

A candidate in order to be eligible for the above posts: -

&) Should have passed at least +2 examination conducted by CHSE or squivalent examination
and Odia as a subject at l=ast of MLE. standard.

f) Must have passed at least Diploma in Computer Application from a recognized institution.

g} Must have knowledge in Typing in Engtish 40 words per minute and in Odia 20 words per
minute.

h) Age: The candidate shall not be less than 18 years of age and shall not be more than 32 years
of age as on 01.08.2016 (Relaxation of age, wherever applicable shall be granted as per
relevant Govt, Rules)

FEES FOR EXAMINATION:~

The candidates are required to deposit fees of Rs. 100/ (Rupees:- One hundred) only in shape of
Treasury Challan under the Head — gther Administrative Services — 8F — Administration of JTustice —

—services ghd Service Feex — 8018 — charpgex for service provided — 82048 — Evamingilon fees for
recraftrent”and to submit the onginal copy of Challan along with their application forms.

The SC/ST candidates are exempied from payment of the Examination fees.

The candidates are required to submit their application being duly filled in and signed by their
own hand furnishing the required particulars as per the format given below, The candidates who are in
Government Service are required to apply through proper channel.

LAST DATE FOR RECEIPT OF APPLICATIONS;-

The application along with the required documents and self attested copies of certificates must reach
the OMee of the Chairman, District Legal Services Autharity, Jharsuguda on or before 26.08.2(H6
either by Post or may be dropped in the box provided for the purpose on each working day.

Applications recelved in the office after the last date by any means shall not be taken into
consideration.




N.B.:-

{i} The envelope comaining the application should bg super scribed with the words
“APPLICATION FOR THE POST OF JUNIOR CLERK / JUNIOR CLERK-CUM-
TYPIST™ at the top.

{ii) Men compliance of any of the requirements mentioned in the advertisement shall entail
rejection of hisgfher application out-rightly. Application if found defective and/or incomplete
in any respect and received after the last date, shall be summarily rejected.

(iify  The District Legal Services Recruitment Committee reserves the right to short list the
carididates, if required.

SCEEME OF EXAMINATION FOR THE POST OF JR. CLERKS / JUNIOR CLERK-CT/M-
TYPIST

|Suh]ent |Marlm 1[‘1ur:tiun of test
[English 40

Pat-1  |Arithmeti 3p | Hours

" thmetic with break of 15 minutes after each subject)

General Knowledge 34
IComputer {practical) 50 {1 hour
Typing Test 50 [L5 mmutes

Part-11
Viva voce 50 [Dateto be fixed by the Recruitment Committes

Qnly successful candidates in the Part-1 examinations shall be called to appear in the test of
Computer Practical and Type Test and the candidates qualifying in the said tests shall be eligible to
appear in the Viva-Voce Test.

No Travelling allowance is admissible to the candidates.

Datz of Examination shall be intimated to the chgible candidates in due time.

DETAILS OF SYLLARUS FOR EACH SUBJECT

(1) English-

{a) A letter or application 10 be written in English 10 marks
{b) One Odia passage to be tranglated into English 10 marks
() One English Passage to be translated into Oriya 10 marks
(d) Comprehension of one English passage 10 marks

Total 40 marks

Note—  Tha standard required of a candidate shall be equal to that of +2 Centificate examinations corducted by
the Councit of Higher Secondary Education, Orissa.

{ii} Arithmetic- Volgar fractions and decimals, H.CF., and L.CM., Simple and Compound Interest,
Percentages, Profic and loss, Mixtures, Parinership, Average, Rates and Taxes, insurance, Square and
Cublc measures, Problems on time and work and Time and Distance.

MNote-  Problems more easily solvable by algebraical methods need not be solved arithmetically.

(iid) Computer Test (practical). To test the proficiency of the candidate relating to matters like * Text
formatting of the paragraph, insertion of table, skill to print and save, file transfer, web site searching /
browsing and downloading e-mail, use of pen-drive and other softwarz etc. and programmes of
aceounting.

{iv} General Knowledge- Knowledge of past and current events and such other martters of every day
observation and experience as may be expected from an educated person.

(¥) Type Test — Type test to be done on computer - Candidates shall be required to typs cut a passape of
400 wards in Englishk and 300 words i Odia.

{vi) Viva-voce- To test and assess suitability of a candidate for the post with particular reference to the
candidate’s alertness, general outlock and potential qualitics,
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QCUMENTS TO BE SUBMITTED ALONGWITH N -

a. Copy of seli-attested H.S.C. Examination Certificate or any equivalent certificates in suppost

of date of birth,
Copy of Self-attested +2 Examination Certificate conducted by the Council Constituted under
Section=3 of the Orissa Higher Secondary Education Act, 1982, or equivalent examination of
recognized Council / Board/University as the case may be.
Copy of self-attested centificate showing to have passed at least Diploma in Computer Application
1ssued by a recognized Institute.
Copy of Self-attested mark sheet of the H.8.C. Examination of equivalent examination,
Copy of Self-attested Mark Sheet of the +2 Examination or any equivalent examination.
Treasury Challan in Original showing to have deposited a sum of Rs. 100 (One hundred) only in
the appropriate head.

Two seif attested Passport size recent photographs (One Is to be affixed in the gpplication on the
space provided).

Two Self-addressed envelopes affixing postal stamp of Rs.5/~(five) on each.

Cne declaration regarding marital status showing to have one spouse living, if married

Copy of Caste Certificate issued by the appropriate Authority duly attested by a Gazetted Officer
in respect of Candidates belonging to Schedule Caste/Schedule Tribes and SEBC categories with
signature of the candidate thereon.

Copy of Medical Certificate showing the percentage of physical disability issued by the
appropriate authority duly attested by a Gazetted Officer with signature of the candidates thereon
in respect of physically kandicapped candidate only.

Two Character Certificates issued by Gazetted Officer/Medical Practitioner/Sarpanch etc,

——

Chairidan,
District Legal Services
Recruitment Committee
Jharsuguda.



